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13. Registrar, Supreme Court of India
14 UPS.C
15. Finance Division

16. Deputy Secretary (Civil Service News), Department of Administrative Reforms &
Public Grievances, 5th Floor, Sardar Patel Bhawan, New Delhi.

17. PPS to Secretary (H&FW) / Secretary (AYUSH) / Secretary (IHR) / Secretary
(AIDS Control), Ministry of Health & Family Welfare

18. PPS to DGHS / S5 & FA/ S35 & MD, NRHM / AS (H) / AS & DG (CGHS)
19.  Swamy Publishers (P) Ltd., P. B. No. 2468, R. A. Puram, Chennai 600028

20. Nabhi Publications, P. O. Box No: 37, New Delhi 110 001

21. Bahri Brothers, 742 Lajpat Rai Market, Delhi 110 006

22, Shri Umraomal Purohit, Secretary, Staff Side, 13-C, Ferozeshah Road, New Delhi
23, All Staff Side Members of National Council (JCM) (as per list attached)

24, Office of the Comptroller & Auditor General of India, 10 Bahadur Shah Zafar
Marg, New Delhi

25.  All Offices / Sections / Desks in the Ministry

26.  5r. Technical Director, NIC, MOHFW, Nirman Bhawan, New Delhi, with the
request to upload on the website of the CGHS

27. Office Order folder
28. Guard File.
Setting up of new cancer research centres

633. SHRI KIRANMAY NANDA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether World Health Organisation has suggested prioritizing cancer
prevention and control programmes to deal with rising number of cancer cases, if so,

the details thereof and the follow up action taken by Government;

(b) whether Government proposes to set up new cancer care centres/institutes

and hospitals under Public Private Partnership (PPP) in the country and if so, the
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details thereof indicating the expenditure likely to be incurred thereon, State/UT-wise;

and

{c) the steps taken or proposed to be taken by Government to promote research

projects relating to cancer treatment and setting up research institutes for the purpose?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) The WHO South East Asia Regional Committee, in
its 68th session held in Timor Leste, adopted resolution no. SEA/RCE8/RS on 11
September 2015, on "Cancer Prevention and Control - the way forward”. The said
resolution noted that many cancers are preventable, can be detected early and treated,
which improves survival and quality of life. It urged the Member States, inter-alia, to
develop/strengthen a comprehensive national cancer prevention and control programme,
integrated within a broader multisectoral NCD action plan, with time-bound benchmarks
and targets, effective governance and accountability, adequate and sustainable financing

for programme implementation, monitoring and evaluation.

India has prepared and adopted a National Action Plan and Monitoring Framework

for Non Communicable Diseases with 10 targets and 21 indicators.

Since adopting WHO Framework Convention on Tobacco Control (FCTC), the
Government of India launched National Tobacco Control program in 2007-08 with the
aim to create awareness about the harmful effects of tobacco consumption, reduce the
demand and supply of tobacco products, ensure effective implementation of the provisions
under "The Cigarettes and Other Tobacco Products (Prohibition of Advertisement and
Regulation of Trade and Commerce, Production, Supply and Distribution) Act, 2003"
(COTPA) and help people quit tobacco use through Tobacco Cessation Centres.

Central Government supplements the efforts of the State Government for improving
healthcare including prevention, diagnosis and treatment of Cancer. At present, National
Programme for Prevention and Control of Cancer, Diabetes, Cardiovascular Diseases
and Stroke (NPCDCS) being implemented under National Health Mission (NHM) for
nterventions upto the district level includes awareness generation for Cancer prevention,
screening, early detection and referral to an appropriate level institution for treatment.
The focus is on three areas namely breast, cervical and oral Cancer. Screening guidelines
have been provided to State Governments for implementation. Suspected cases are to
be referred for confirmatory diagnosis by various tests including histo-pathological

biopsy.
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Government of India is also implementing a scheme for enhancing the tertiary
care fTacilities for Cancer in the country. Under the said scheme, Government of India
1s assisting to set up/establish 20 State Cancer Institutes {(SCI) and 50 Tertiary Care
Cancer Centres (TCCC) in different parts of the country. The maximum assistance
inclusive of State share for SCI is upto ¥ 120 crores and for TCCC 1s upto Rs. 45

Crores.

{c) Inthe Government sector, Research activities for detection and treatment of
cancer are mostly carried out by Institutions/Departments such as the Indian Council of
Medical Research, Department of Science and Technology and Department of Atomic
Energy. The Bhabha Atomic Research Centre has developed Bhabhatron and the Society
tor Applied Microwave Electronics Engineering and Research (SAMEER) has developed
Linear Accelerator (LINAC).

The Indian Council of Medical Research is promoting cancer research including
epidemiological, clinical, basic and translational research. The ICMR has also developed
protocols for the management (including treatment) of Buccal Mucosa Cancer, Gall
Bladder Cancer, Stomach Cancer, Colorectal Cancer, and Tongue Cancer. Institute of
Cytology and Preventive Oncology under the Indian Council of Medical Research has
developed a hand held device called Magnivisualizer with inbuilt source of light that
can be used in field conditions for early detection of cervical cancer and oral cancer

lesions.
News and current affairs programmes by FM Channels

634. SHRI DILIP KUMAR TIRKEY: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state whether it is a fact that Government is considering
to allow the FM channels to broadcast news and current affairs programmes, and if so,
the details thereof?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAIYAVARDHAN SINGH RATHORE): Under the FM Radio
Phase-III policy guidelines, permission holders are permitted to carry the news bulletins
of All India Radio in exactly same format, on such terms and conditions as may be
mutually agreed with Prasar Bharati. No other news and current affairs programs are
permitted under the FM Radio Phase-I1I policy. The broadcast pertaining to the following
categories will be treated as non-news and current affairs broadcast and will therefore

be permissible:

(1) Information pertaining to sporting events excluding live coverage. However

live commeularies of sporting eveuts of local nature may be permissible;



